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Income Tax Appellate Tribunal, Ahmedabad Benches, Ahmedabad
3'd FIoor, Abhinav Arcade, Nr. Bank of Baroda,
Pritam nagar, Ellisbridge, Ahmedabad-380006

Tolephone No.079 26581546
E mail id ahrnedabad.bcnch@itat.nic.in
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CIRCULAR

:l,.rDiect: Changt in thc. lloliday on account Id-UI-Zuha (Bakri ld) on 28th May,2026

(Thursday) instead of 27lh ltAay,2026 (Wednesday) at lncome Tax Appellate

Tribunal, Ahmedabad - reg

ln pursuance of Para 3 of the Office Memorandum No. 121312023-JCA dated

22-10512026 of the Department of Personnel & Training and in view of Notification No.

JSR/2025/509iGH dated 2210512026 issued by the General Administration Department,
tlovernment of (iujarat, the holiday on account ld-Ul-Zuha (Bakri Id) is changed to

iiiSih lVay, 2026 (Thursday) instead of 27lh May,2026 (Wednesday) at lncome Tax
,.:-,oellate Tribunal, Ahmedabad Benches, Ahmedabad.

This rs issued with the approval of the Hon'ble Vice President,

.,'t,:,1teda bad

-J-l',Assistalnt Reli

-.,:-;py to:
1. The Registrar, ITAT, Mumbai
2. Assistant Registrar, ITAT, All Benches for information
3. Judicial Section, ITAT, Ahmedabad
4. ITAT Bar Assoclation, Ahmedabad
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